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Inspection Report of Joint Committee in compliance of order dated- 
16.03.2023 constituted by Hon’ble NGT in the matter of O.A. No.- 
584/2022 Durga Prasad Yadav & Ors. Vs. State of Uttar Pradesh and 
Ors.  
 
 In compliance of order dated- 14.09.2022 passed by Hon’ble NGT, 
New Delhi in O.A. No.- 584/2022 Durga Prasad Yadav & others Vs. 
State of Uttar Pradesh and others, was constituted as follows: 
 
(1) Shri Vishal Singh, Municipal Commissioner, Nagar Nigam, 

Ayodhya. 
(2) Shri Prabhakant Awasthi, Additional District Magistrate (Land 

Acquisition, Ayodhya). 
(3) Shri S.P. Singh, Additional Director, Civil Aviation Department, 

Lucknow. 
(4) Shri Chandresh Kumar, Regional Officer, U.P. Pollution Control 

Board, Ayodhya. 
  
The Joint Committee as above mentioned conducted the on-site 
inspection of the mentioned industry on 09.11.2022. and the report was 
filed vide e.mail dated- 12.12.2022 in Hon’ble NGT. In view of the 
avernments in the application of Shri Durga Prasad Yadav and 
observations in the report of joint committee, Hon’ble NGT passed an 
order dated- 16.03.2023. The principal part of the order is as follows. 

6- …….“In the written submission, the applicant has made 
avernments that effluent discharge by the M/s. Amrit Bottlers Pvt. Ltd., 
Chandpur Harvansh, Post- Dabhasemar, Ayodhya is polluting Trilodiki 
Ganga river which is considered to be sacred by millions of people. We 
are of the view that the joint committee should under take visits to the site 
and submit a further report addressing allegations of pollutions Trilodiki 
Ganga river due to discharge of effluent by the M/s. Amrit Bottlers Pvt. 
Ltd. 

171



        7- The report of the joint committee be filed with in three months 
by e-mail at Judicial-ngt@gov.in preferably in the form of searchable 
PDF/OCR supported PDF and not in the form of image PDF/Word file. 
 8- List the matter for further consideration for 24.07.2023. 

9- In view of the facts and circumstances of the case, we consider 
presence of the Additional Chief Secretary, Government of Uttar 
Pradesh, Commissioner, Municipal Corporation, Ayodhya, and District 
Magistrate, Ayodhya though VC to be essential for assisting this Tribunal 
in just and fair adjudication of the questions involved in the case and 
accordingly, they shall remain present before this Tribunal through VC 
on the date fixed”….. 
 
 In compliance of the order dated- 16.03.2023 of Hon’ble NGT in 
the matter, a joint committee was constituted comprising of the following 
members: 
(1) Shri Prabhakant Awasthi, Additional District Magistrate (Land 

Acquisition, Ayodhya), nominee of District Magistrate, Ayodhya. 
(2) Shri S.P. Singh, Additional Director, Civil Aviation Department, 

Lucknow. 
(3) Shrimati Ankita Shukla, Assistant Municipal Commissioner, Nagar 

Nigam, Ayodhya,  nominee of Municipal commissioner. 
(4) Dr. T. N. Singh, Regional Officer, U.P. Pollution Control Board, 

Ayodhya, nominee of U.P. Pollution Control Board. 
  

Shri  Divyajyoti Mishra, Assistant Engineer, Irrigation Department, 
Ayodhya was also assisting the joint team regarding construction of the 
said drain. 

Accordingly, the nominated committee members have conducted 
field visit on 23.06.2023 to review the factual position in the matter as 
mentioned in the Hon’ble NGT order dated 16.03.2023. 
(1) The constituted team first visited the premises of M/s. Amrit 

Bottlers Pvt. Ltd., Chandpur Harvansh, Post- Dabhasemar, 
Ayodhya. The specific features of this inspection is as follows. 
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1.1 At the time of inspection, the unit was found operational. It is 
engaged in the production of softdrink, juice & packaged drinking 
water using sugar, water, CO2, fruits pulp & concentration as raw 
materials. The raw material quantity and the products have already 
been mentioned in the inspection report which had been filed in 
Hon’ble NGT vide e-mail dated- 12.12.2022. 

 
1.2 At present the fresh water requirements of the company is approx 

4840 KLD which is abstracted through 04 No. of tubwells. 
 
1.3 Electromagnetic flow meter have been installed for measurements 

of ground water abstraction. 
 
1.4 Industry has obtained No Objection Certificate from Ground Water 

department. 
 
1.5 The unit has obtained Consent under Water Act, 1974 and Air Act, 

1981 which is valid upto 31.12.2025. 
 
1.6 The unit is generating industrial effluent @1850 KLD & domestic 

waste water @45 KLD as per information given in the Consent 
application form submitted online to obtain CTO from the board. 

 
1.7 Effluent Treatment Plant of capacity 2000 KLD has been installed 

for the treatment of industrial waste water which was found 
operational at the time of inspection. 

 
1.8 Sewage Treatment Plant of capacity 60 KLD has been installed for 

the treatment of sewage generated from the industrial premises and 
it was found operational at the time of inspection.  
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1.9 OCEMS have been installed at the outlet of E.T.P and it has been 
connected to the server of CPCB. 

 
2.0 The treated industrial effluent as well as domestic effluent is 

discharged in said drain which has been referred by the applicant 
Shri Durga Prasad Yadav as Trilodki Ganga. The details of said 
drain as well as referred Trilodki Ganga has been discussed and 
documented in the earlier insepection report dated 09.11.2022 
which has already been filed in the Hon’ble NGT. 

 
2.1 The joint committee collected the industrial effluent as well as 

domestic effluent at Inlet and Outlet of ETP and STP respectively. 
The water samples of Upstream of said drain and Down Stream of 
said drain, were also collected to assess the pollution level of 
Teillaiya drain which has been referred as Trilodki Ganga. 

 
2.2 All the samples were submitted in the Central Laboratory of U.P. 

Pollution Control Board, Lucknow, which is a NABL accredited 
Laboratory. 

 
2.3 The results of the water samples have been shown below in tabular 

form for sake of simplicity. 
 
 
 
Parameter ETP STP Tilaiya Drain 

(Trilodki Ganga) 
Before After Before After U/s D/s 

pH 11.07 7.89 7.63 7.82 7.57 7.16 
Suspended 
Solids 

132.0 74.0 78.8 62.0 72.0 78.0 
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Disolved 
Solids 

2256.0 1368.0 1354.0 908.0 864.0 932.0 

Total Solids 2388.0 1442.0 1432.8 970.0 936.0 1010.0 
Total 
Coliform 

- - 1600000.0 3400.0 - - 

Fecal 
Coliform 

- - 280000.0 780.0 - - 

BOD 180.0 25.0 56.0 23.8 18.0 22.0 
COD 1269.6 196.4 212.0 174.4 96.0 132.0 
Colour - - - - 40.0 40.0 
 
2.4 As per Analysis Report shown above the treated effluent has been 

found as per CPCB/SPCB norms. 
 
2.5 The member of Irrigation Department, Ayodhya, Shri Divyajyoti 

Mishra, Assistant Engineer, was present at the time of inspection 
and reported that the said drain passess through the revenue 
villages- Hansapur, Pure Hushain Khan, Ganja, Janaura, Vhikhapur, 
Ranopali, Ashapur, Takpura, Haibatpur, Kazipur, Chitwa, Vasupur, 
Sirsa alias Jaisingpur, Shahnewazpur, Manjha etc. and finally joins 
Saryu River, This is a natural drain and carries only surface runoff. 
Presently, the said drain has not any regular flow in lean season. 

 
2.6 Department of Irrigation has started the construction & diversion of 

the said drain for smooth flow of the run-off arising in the area as 
well as from newly constructed Maryada Purushottam Sri Ram 
Airport. The map of new aligned drain and DPR which has been 
made available by the Irrigation Department is annexed as 
Annexure no - 1(A) and 1(B) respectively for references. 

175



176



177



178



179



180



181


